IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH, (COURT-II)

Item No. 224

(IB)-418(ND)18

IA/3150/2020 IA/3770/2020 IA/3983/2020 1A/173/2021
IA/335/2021, 1A/431/2021,1A/616/2021 1A/675/2021

IN THE MATTER OF:

M/s. Alloys & Metals (INDIA) ... Applicant/Petitioner
Versus

M/s. Hindustan Paper Corporation ... Respondent

Ltd

Under Section: 9 of IBC, 2016

Order delivered on 05.03.2021

CORAM:

SHRI. ABNI RANJAN KUMAR SINHA,  SHRL L. N. GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)
PRESENT:

Mr Avijit Roy , Adv , Mr. Rana S Biswas, Adv and Mr Sunil Sarma Adv
for Assam Power Distribution Company Ltd in IA no 173 of 2021, Mr.
Siddharth Seem- for Applicants in [IA 431/2020, Mr. Vivek Sibal
Advocate with Rahul Sharma, Advocates for the Liquidator, Mr. Ritin
Rai, Senior Advocate, C.K. Sasi, Advocate, Ramola Nayanpally,
Advocate, Aabhas Kshetarpal, Advocate, Gunjan Mathur, Advocate,
Aditi Rao, Advocate (for State of Kerala), Mr. Hemant Kumar Kakati
and Applicant in IA 675/2021, Mr. Pranay Agrawala, Mr. Dhrupad
Das and Mr. Sarthak Gupta, for RS in IA 3150

ORDER

IA/335/2021: It is the first progress report submitted by the
Liquidator. The same is taken on the record with just exceptions.

With this, the present IA stands closed.

IA/173/2020: Ld. Counsel appearing for the Liquidator accepts the
notice and seeks time to file the reply. Same be filed within two weeks

from today. List the mafter on 24.03.2021.
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Ashwani



IA/616/2021: Ld. Counsel appearing for the Applicant has enclosed
the order dated 22.01.2021 passed by the Hon’ble Delhi High Court

and submitted that same may be placed on the record of
IA/3150/2020.

Considering the submissions, the order passed by the Hon’ble Delhi
High Court in W.P.C No. 1062/2020, CM, APPL. Nos. 3150/2020,
10387 /2020, 28219/2020, is taken on the record of IA/3150/2020.

In view of the order passed by the Hon’ble Delhi High Court
IA/3150/2020 shall be taken up on priority.

The same be listed on 24.03.2021 as a first case after lunch.

IA/431/2021: By filing this Application, the Liquidator has prayed for

an early listing of CA-1279/2020. The registry is directed to list the
matter on 24.03.2021.

JIA/3770/2020, 1A/3983/2020, 1A/431/2021, 1A/675/2021: List
this matter on 24.03.2021.
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(L.N. GUPTA) (ABNI RANJAN KUMAR SINHA)
MEMBER (T) MEMBER (J)

Ashwani



